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LOK SABHA
Alphabetical List of Members

A

Abdur Rashid, Bakshi
Kashmir).

Abdul Wahid, Shri T. (Vellore).
Achal Singh, Shri (Agra).
Achuthan, Shri R, (Mavelikera).
Aklkamma Devi Shrimati (Nilgiris).
Alagesan, Shri Q. V. (Chingleput).
Alva, Shri A. Shankar (Mangalore).
Alva, Shri Joachim (Kanara).

Alvares, Shri Peter Augustus
(Panjim).

Aney, Dr. M. 8. (Nagpur).
Anjanappa, Shri B. (Nellore).
Ankineedu, Shri Maganti (Gudivada).

Anthony, Shri Frank (Nominated—
Anglo-Indians).

Arunachalam, Shri N. (Ramanathapu-
ram).

Azad, Shri Bhagwat Jha (Bhagalpur).

B

Babunath Singh, Shri (Surguja).
Bade, Shri Ramchandra Vithal (Khar-

gone).
Badrudduja, Shri (Murshidabad).
Bagri, Shri Mani Ram (Hissar).
Bajaj, Shri Kamalnayan (Wardha).
Bakliwal, Shri Mohanlal (Drug).
Bal Krishana Singh, Shri (Chandauli).
Balakrishnan, Shri 5. C. (Koilpatti).
Balmiki, Shri K. L. (Khurja).
Banerjee, Shri S. M. (Kanpur).
Banerji, Dr. R. (Bankura).

Barkataki, Shrimati Renuka Devi
(Barpeta).

Barman, Shri P, C. (Cooch Bihar).

Barrow, Shri A. E. T. (Nominated—
Anglo-Indians).

Barua, Shri Hem (Gauhati).
1887 (Ai) LSD.—2

(Jammu and

B—contd.
Barua, Shri Rajendranath (Jorhat).
Barupal, Shri Panna Lal (Ganga-
nagar).
Basant Kunwari, Shrimati (Kaij-
sarganj).

Basappa, Shri C. R. (Tiptur).
Basumatari, Shri D. (Goalpara).

Baswant, Shri Scnubhai Dagadu

(Thana).
Bateshwar Singh, Shri (Giridih),
Berwa, Shri Onkar Lal (Kotah),
Besra, Shri Satyacharan (Dumka).
Bhagat, Skri Balirath (Shahabad).

Bhagavati, Shri Bijoy Chandra
(Darrang).

Bhakat Darshan, Shri (Garhwal).

Bhanja Deo, Shri Laxminarayan
(Keonjhar),

Bhanu Parkash Singh, Shri
garh).

Bhargava, Shri M. B. L. (Ajmer),

Bhatkar, Shri Laxmanrao Shrawanji
(Khamgaon).

Bhattacharya,
pore).

Bhattacharyya, Shri C. K. (Raiganj).

Bhawani, Shri Lakhmu (Bastar).

Bheel, Shri P. H. (Dohad).

Biren Dutta, Shri (Tripura West).

Birendra Bahadur Singh, Shri (Raj-
nandgaon).

(Raj-

Shri Dinen (Seram-

Bist, Shri Jang Bahadur Singh
(Almora).
Borooah, Shri Prafulla Chandra
(Sibsagar).

Brahm Prakash, Shri (Outer Delhi).
Brajeshwar Prasad, Shri (Gaya).



(i)
B—contd.

Brij Basi Lal, Shri (Faizabad).
Brij Raj Singh, Shri (Jhalawar).
Brij Raj Singh, Shri (Bareilly).
Buta Singh, Shri (Moga).

C
Chakravartty, Shrimati

rackpore).

Chakraverti, Shri P. R. (Dhanbad).
Chanda, Shrimati Jyotsna (Cachar).
Chandak, Shri B. L. (Chindwara).
Chandrabhan Singh, Shri (Bilaspur).

Chandrasekhar, Shrimati M. (Mayu-
ram),

Chandriki, Shri Jagannathrao Venka-
tarao (Raichur).

Chattar Singh, Shri (Chamba).
Chatterjee, Shri H. P. (Nabadwip).
Chatterjee, Shri N. C. (Butdwan).

Renu (Bar-

Chaturvedi, Shri 8. N. (Firozabad).
Chaudhary, Shri Yudhvir Singh
{Mahendragarh).

Chaudhry, Shri C, M. (Mahua).
Chaudhuri, Shri D. S. (Mathura).
Chaudhuri, Shrimati Kamala (Hapur).

Chaudhuri, Shri Sachindra Nath
(Ghatal).

Chaudhuri, Shri
{Berhampur).

Chavan, Shri D. R. (Khard).
Chavan, Shri Y. B. (Nasik).

Chavda, Shrimati Zohraben
kantha).

Chuni Lal, Shri (Ambala).

Tridib  Kumar

(Banas~

D

Dafle, Shri Vijayasinhrao

(Miraj).
Daji, Shri Homi F. (Indore).
Daljit Singh, Shri (Una).
Das, Dr. Mono Mohon (Ausgram).
Das, Shri Basanta Kumar (Contai).
Das, Shri Nayantara (Jamui).

Das, Shri Sudhansu (Diamond Har-
bour).

D—contd.
Dasappa, Shri H. C. (Bangalore).
Dasaratha Deb, Shri (Tripura East).
Dass, Shri C. (Tirupathi).
Deo, Shri P. K. (Kalahandi).

Deo, Shri Vijaya
(Raigarh).

Bhushan Singh
Deo Bhanj, Shri P. C. (Bhubaneswar).
Desai, Shri Morarji_(Su:rat)‘

Deshmukh, Dr. Panjabrao S. (Amra-
vati).

Deshmukh, Shri B. D. (Aurangabad).

Deshmukh, Shri Shivaji Rao Shankar
Rao (Parbhani).

Dey, Shri S. K. (Nagaur).
Dhaon, Shri B. K. (Lucknow).

Dharmalingam, Shri R.
malai).

Dhuleshwar Meena, Shri (Udaipur),

Dighe, Shri Bhaskar
(Kolaba).

Dinesh Singh, Shri (Salon).
Dixit, Shri G. N. (Etawah).

Dubey, Shri Rajaram Giridharilal
(Bijapur North).

Dwivedi, Shri Mannoo Lal
pur).

Dwivedi, Shri Surendranath (Kendra-
para).

(Tiruvanna-

Narayan

(Hamir-

E

Elayaperumal, Shri L. (Tirukoilur).
Elias, Shri Mohammad (Howrah).
Ering, Shri D. (Nominated—North
East Frontier Tract).
F

Firodia, Shri Motilal
(Ahmednagar).

Kundanma}t



Gaekwad, Shri Fatehsinhrao Pratab-
sinhrao (Baroda).

Gahmari, Shri Vishwanath
(Ghazipur).

Gajraj Singh, Shri (Gurgaon).

Ganapati Ram, Shri (Machhlishahr).

Gandhi, Shri V. B. (Bombay City
Central South).

Ganga Devi, Shrimati (Mohanlalganj).

Gayatri Devi, Shrimati (Jaipur).

Ghosh, Shri Atulya (Asansol).

Ghosh, Shri N, R _ (Jalpaiguri),

Ghosh, Shri P. K. (Ranchi East).

Ghyasuddin Ahmad, Shri (Dhubri).

Gokaran Prasad, Shri (Misrikh).

Goni, Shri Abdul Ghani (Jammu and
Kashmir).

Gopalan, Shri A, K. (Kasergod).

Gounder, Shri R. Muthu (Tiruppat-
tur).

Govind Das, Dr. (Jabalpur).

Guha, Shri Arun Chandra (Barasat),

Gulshan, Shri Dhanna Singh
(Bhatinda}.

Gupta, Shri Badshah (Mainpuri).

Gupta, Shri Indrajit (Calcutta South
West).

Gupta, Shri Kashi Ram (Alwar).
Gupta, Shri Priya (Katihar).
Gupta, Shri Ram Ratan (Gonda),

Gupta, Shri Shiv Charan (Delhi
Sadar).

Singh

Hajarnavis, Shri R. M. (Bhandara).

Hansda, Sh.n Subodh (Jhargram).

Hanumanthiah, Shri K. (Bangalore
City).

Hagq, Shri M. M. (Akola),

Harvani, Shri Ansar (Bisauli).

Hazarika, Shri J. N. (Dibrugarh). ,

Heda, Shri Harish Chandra (Nizama-
bad).

(iir) ‘
H—contd,
Hem Raj, Shri (Kangra).
Himatsingka, Shri Prabhu
(Godda).
Himmatsinhji, Shri (Kutch).
Hukam Singh, Shri (Patiala).

Dayal

Imbichibava, Shri E. K. (Ponnani).
Igbal Singh, Shri (Ferozepore).

J

Jadhav, Shri Madhavrao Laxmanraoe
(Malegaon).

Jadhav, Shri Tulshidas (Nanded).

Jagjivan Ram, Shri (Sasaram).

Jain, Shri A, P, (Tumkur).

Jaipal Singh, Shri (Ranchi West).

Jamir, Shri Chubatoshi (Nominated—
Naga HillsTuensang Area).

Jamunadevi, Shrimati (Jhabua).

Jayaraman, Shri A. (Wandiwash).

Jedhe, Shri Gulabrac Keshavrao
(Baramati).

Jena, Shri Kanhu Charan (Bhadrak).

Jha, Shri Yogendra (Madhubanij).

Joshi, Shri Anand Chandra (Sidhi).

Joshi, Shrimati: Subhadra (Balram-
pur).

Jyotishi, Shri Jwala Prasad (Sagar).

K

Kabir, Shri Humayun (Basirhat).

Kachhavaiya, Shri Hukam Chand
(Dewas).

Kadadi, Shri Madeppa
(Sholapur). .

Kajrolkar, Shri Sadoba Narayan °
(Bombay City Central North).

Kakkar, Shri Gauri Shankar (Fateh-
pur).

Kamath, Shri Hari Vishnu (Hoshanga-
bad).

Kamble, Shri T. D. (Latur).

Bandappa



(iv)
K—contd.

Kanakasabai, Shri R. (Chidambaram).
Kandappan, Shri S. (Tiruchengode).
Kanungo, Shri Nityanand (Cuttack).

Kappen, Shri Cherian J. (Muvattu-
puzha).

Kapur Singh, Shri (Ludhiana).
Kar, Shri Prabhat (Hooghly).
Karni Singhji, Shri (Bikaner).

Karuthiruman, Shri P. G. (Gobichetti-
palayam).

Kayal, Shri Paresh Nath (Joynagar).
Kedaria, Shri Chhaganlal (Mandvi).
Keishing, Shri Rishang (Outer Mani-
P},
Kesar Lal, Shri (Sawai Madhopur).
Khadilkar, Shri R. K. (Khed).

Khan, Dr. Purnendu Narayan (Ulube-
ria).

Khan, Shri Osman Ali (Anantapur).

Khan, Shri Shahnawaz (Meerut).

Khanna, Shri Mehr Chand (New
Delhi).

Khanna, Shri Prem Kishan
ganj).

Kindar Lal, Shri (Hardoi).

Kisan Veer, Shri (Satara).

Kohar, Dr. (Phulbani).

Kotoki, Shri Liladhar (Nowgong).

Koujalgi, Shri H. V. (Belgaum).

Koya, Shri C. H. Mohammad (Kozhi-
kode).

Kripa Shankar, Shri (Domariaganj).
Kripalani, Shri J. B. (Amroha).
Krishna, Shri M. R. (Paddapalli).

Krishnamachari, Shri T. T. (Tiru-
chendur).

Krishnapal Singh, Shri (Jalesar).
Kumaran, Shri M. K. (Chirayinkil).
+ Kunhan, Shri P. (Palghat).

" Kureel, Shri Nath
Bareili).

(Kaim-

Baij (Rae
L

Lahri Singh, Shri (Rohtak).
Lakhan Dass, Shri (Shahjahanpur).

L—contd,

Lakshmikanthamma,
(Khammam).

Lalit Sen, Shri (Mandi).

Laskar, Shri Nihar Ranjan (Karim-
ganj).

Laxmi Bai, Shrimati Sangam
rabad). .

Laxmi Dass, Shri (Miryalguda).

Lohia, Dr. Ram Manohar (Farrukha-
bad).

Lonikar, Shri R. N. Yadav (Jalna).

Shrimati T.

(Vica=

M
Mahadeo Prasad, Shri (Bansgaon).
Mahadeva Prasad, Dr. (Maharaj-
ganj).

Mahananda, Shri Hrushikesh (Bolan-
gir).

Mahato, Shri Bhajahari (Purulia).

Mahida, Shri Narendra  Singh
(Anand).
Mahishi, Dr. Sarojini (Dharwar
Nerth).

Mahtab, Shri Hare Krushna (Angul).

Maimoona Sultan, Shrimati (Bhopal).

Majithia, Shri Surjit Singh (Taran
Taran).

Malaichami, Shri M. (Periyakulam}.

Malaviya, Shri Keshav Dev (Basti).

Malhotra, Shri Inder J.
Kashmir).

Malliah, Shri U. Srinivasa (Udipi).
Mallick, Shri Rama Chandra (Jajpur).
Manaen, Shri T, (Darjeeling).
Mandal, Dr. P. (Vishnupur).

Mandal, Shri
(Saharsa).

Mandal, Shri Jiyalal (Khagaria).
Mandal, Shri Y. P. (Jainagar).
Maniyangadan, Shri Mathew
yam).
Mancharan, Shri K, (Madras South).
Mantri, Shri Dwarkadas (Bhir).
Marandi, Shri Iswar (Rajmahal).
Maruthiah, Shri P. (Melur).

(Jammu and

Bhupaendra Narayan

(Kotta=-



M—contd.

Masani, Shri M. R. (Rajkot).
Masuriya Din, Shri (Chail).
Matcharaju, Shri M. (Narasipatnam).
Mate, Shri Kure (Tikamgarh).
Mathur, Shri Harish Chandra (Jalore).
Maurya, Shri B. P. (Aligarh),
Mehdi, Shri S, Ahmad (Rampur),
Mehrotra, Shri Braj Behari (Bilhaur).
Mehta, Shri Jaswantraj (Pali).

Mehta, Shri Jashvantrai N,
nagar).

Melkote, Dr. G. S. (Hyderabad),

Mengi, Shri Gopa] Datt (Jammu and
Kashmir),

Menon, Shri Panampilli
(Mukundapuram}),

Menon, Shri V. K. Krishna (Bombay
City North).

Minimata, Shrimati Agamadas Guru
(Baloda Bazar),

Mirza, Shri Bakar Ali (Warrangal).
Mishra, Shri Bibhuti (Motihari).
Mishra, Shri Bibudhendra (Puri).

Mishra, Shri Mathura Prasad (Begu-
sarai),

Misra, Dr, Udaikar (Jamshedpur),
Misra, Shri Mahesh Dutta (Khandwa).
Misra, Shri Shyam Dhar (Mirzapur).
Mohammad Yusuf, Shri (Siwan).
Mohan Swaroop, Shri (Pilibhit).

Mohanty, Shri Gokulanand (Bala-
sore),

Mohiuddin, Shri Ahmed (Secundera-
bad),
Mohsin, Shri F, H, (Dharwar South).

Morarka, Shri Radhyeshyam Ram-
kumar (Jhunjhunu).

(Bhav-

Govinda

More, Shri Krishnaji Laxman (Hat-
kanangle).

More, Shri Shankarao Shantaram
(Poona),

Muhammad Ismail, Shri (Manjeri).

Mukane, Shri Yeshwantrao Martand-
rao (Bhiwandi),

™

M—contd.
Mukerjee, Shri H. N, (Calcutta Cen-
tral),
Mukerjee, Shrimati Sharda (Ratna-
giri),

Munzni, Shri David (Lohardaga).
Mur!i Manohar, Shri (Balia).
Murmu, Shri Sarkar (Balurghat).
Murthy, Shri B, S, (Amalapuram),
Murti, Shri M. S, (Anakapalle).

Musafir, Shri Gurmukh Singh (Amrit-
sar),

Muthiah, Shri P. (Tirunelveli),

Muzaffar Husain, Shri N, (Morada-
bad).
N
Naidu, Shri V., Govindasamy (Tiru-
vallur),

. .
Naik, Shri D. J, (Panchmahals).
Naik, Shri Maheswar (Mayurbhanj),
Nair, Shri N. Sreekantan (Quilon).

Nair, Shri P, K, Vasudevan (Ambala-
puzha),

Nallakoya, Shri Koyilat (Nominated—

Laccadive, Minicoy and Amindivi
Islands).

Nambiar, Shri Ananda (Tiruchira-

palli), i
Nanda, Shri Gulzarilal (Sabarkan-
tha),

Naskar, Shri P. S. (Mathurapur).

Nath Pai, Shri (Rajapur).

Nayak, Shri Mohan (Bhanjanagar),

Nayar, Dr, Sushila (Jhansi).

Nehru, Shri Jawaharlal (Phulpur).

Nesamony, Shri A, (Nagercoil).

Nigam, Shrimati Savitri {Banda),

Niranjan Lal, Shri (Nominated—
Andaman and Nicobar Islands).

0
Omkar Singh, Shri {Budaun),

Oza, Shri Ghanshyamlal (Surendra-
nagar),

-

P
Paliwal, Shri Tika Ram (Hindaun).
Pande, Shri Kashi Nath (Hata),



(vi)

P—contd.

Pandey, Shri R, 5. (Guna).
Pandey, Shri Sarioo (Rasra),

Pandey, Shri Vishwa Nath
pur).

Panna Lal Shri (Akbarpur),

Pant, Shri K. C. (Naini Tal).
Paradhi, Shri Bhelaram (Balaghat),
Paramasivan, Shri S. K, (Erode).
Parashar, Shri V. C. (Shivpuri),
Patel, Shri Chhotubhai M. (Broach).
Patel, Shri Man Sinh P. (Mehsana),
Patel, Shri Nanubhai N. (Bulsar).

(Salem-

Patel, Shri  Purushottamdas R.
(Patan),

Patel, Shri Rajeshwar (Hajipur),

Patil, Shri Deoraoc Shioram (Yeot-
mal). R

Patil, Shri J. S. (Jalgaon).

Patil, Shri Madhaoraoc Bhagwantrao

(Ramtek),
Patil, Shri S, B. (Bijapur South),

Patil, Shri S. K. (Bombay City
South),

Patil, Shri T, A. (Osmanabad),
Patil, Shri V. T. (Kolhapur).

Patil, Shri Vasantrao Lakhagounda
(Chikodi),

Patnaik,” Shri Baishnab Charan
(Dhenkanal),

Pattabhi Raman, Shri C, R, (Kumba-
konam).

Pattnayak, Shri Kishen (Sambalpur).

Pillai, Shri Nataraja (Trivandrum).

Pottekatt, Shri S, K. (Tellicherry),

Prabhakar, Shri Naval (Delhi—Karol
Bagh).

Pratap Singh Shri (Sirmur),

Prithvi Raj, Shri (Dausa).

Puri, Shri D, D. (Kaithal),

B

Raghavan, Shri A. V. (Badagara).
Raghunath Singh, Shri (Varanasi).
Raghuramaiah, Shri K. (Guntur),

B—eontd.

Rai, Shrimati Sahodra Bai (Damoh).
Raj Bahadur, Shri (Bharatpur),

Raja, Shri Chittaranjan (Junagadh).
Rajaram, Shri K. (Krishnagiri),
Rajdeo Singh, Shri (Jaunpur).

Raju, Shri D, Balarama (Narasapur).
Raju, Dr. D. S, (Rajahmundry).

Rajyalaxmi, Shrimati Lalita (Auran-
gabad),

Ram, Shri T. (Sonbarsa),
Ram Sewak, Shri (Jalaun),
Ram Singh, Shri (Bahraich),

Ram Subhag Singh, Dr. (Bikram-
ganj),
Ram Swarup, Shri (Robertsganj).

Ramabadran, Shri T. D. (Cuddalore).

Ramakrishnan, Shri P, R. (Coimba-
tore),

Ramanathan Chattiar, Shri (Karur).
Ramaswamy, Shri S, V. (Salem),
Ramaswamy, Shri V. K, (Namakkal),
Ramdhani Das, Shri (Nawada),
Rameshwaranand, Shri (Karnal).

Rampure, Shri Mahadevappa (Gul-
barga).
Ramshekhar Prasad Singh, Shri
{Chapra).

Rananjai Singh, Shri (Musafirkhana).

Rane, Shri Shivram Rango (Bul-
dana),

Ranga, Shri N. G. (Chittoor).

Ranga Rao, Shri R. V. G. K. (Chee-
purupalli).

Ranjit Singh, Shri (Sangrur).

Rao, Shri P. Hanumanth (Medak).

Rao, Shri J. Ramapathi (Karim-
nagar).

Rao, Shri Jaganatha (Nowrangpur).

Rao, Shri 8. V. Krishnamoorthy
(Shimoga).

Rao, Dr. K. L. (Vijayawada)

Hab, Shri E. Madhusudan (Mahbuba-
bad).

Rao, Shri J. B, Muthyal (Mahbub-
nagar).



(via)

R—contd.

Rao, Shri B. Rajagopala
lam).

Rao, Shri J. Rameshwar (Gadwal).

Rao, Shri M. Thirumala (Kakinada).

Rattan Lal, Shri (Banswara),

Raut, Shri Bhola (Bettiah),

Rawandale, Shri Chudaman Ananda
(Dhulia).

Ray, Shrimati Renuka (Malda).

Reddi, Dr. B. Gopala (Kavali).

Reddi, Shri Ravi Narayan
gonda),

Reddiar, Shri R. V. (Tindivanam),

Reddy, Shri C. L. Narasimha (Rajam-
pet).

Reddy, Shri G. Narayan (Adilabad).

Reddv, Shri G. Yallamanda (Marka-
pur).

Reddy, Shri K. C. (Chikballapur).

Reddv, Shri K. V. Ramakrishna
(Hindupur).

Reddy, Shri Y. Eswara (Cuddapah).

Reddy, Shrimati Yashoda (Kurncol).

Roy, Dr. Saradish (Katwa).

Roy, Shri Biswanath (Deoria).

(Srikaku-

(Nal-

S

Sadhu Ram, Shri (Phillaur].

Saha, Dr. Sisir Kumar (Birbhum).

Sahu, Shri Rameshwar (Rosera),

Saigal, Shri Amar Singh (Janjgir).

Samanta, Shri 8. C. (Tamluk). "

Samnani. Shri Nazir Hussain (Jammu
and Kashmir).

Sanji Rupji, Shri (Nominated—Dadra
and Nagar Haveli).

Saraf, Shri Sham Lal (Jammu and
Kashmir).

Sarma, Shri A. T. (Chatrapur).

Satyabhama Devi, Shrimati (Jahana-
bad).

Satyanarayana,
vathipuram).

SBcindia, Shrimati Vijaya Raje (Gwa-
lior).

Shri Biddika (Par-

S—contd.

Sen, Dr. Ranendra Nath (Calcutta—
East).

Sen, Shri Asoke K,
West).

Sen, Shri Phani Gopal (Purnea).

Seth, Shri Bishanchander (Etah).

Sezhiyan, Shri Era (Perambalur).

Shah, Shri Manabendra (Tehri Garh-
wal).

Shah, Shri Manubhaij (Jamnagar).

Shah, Shrimati Jayaben (Amreli).

Shakuntala Devi, Shrimati (Banka).

Sham Nath, Shri (Delhi—Chandni
Chowk).

Shankaraiya, Shri M. (Mysore).

Sharma, Shri Anant Prasad (Buxar).

Sharma, Shri Diwan Chand (Gurdas-
pur).

Sharma, Shri K. C. (Sardhana).

(Culcutta—North

Shashink Manjari, Shrimati (Pala-
mau).

Shashi Ranjan, Shri (Pupri).

Shastri, Shri Lal Bahadur (Allaha-

bad).
Shastri, Shri Prakash Vir (Bijnor).
Shastri, Shri Rama Nand (Ramasane-
highat),
Sheo Narain, Shri (Bansi).
Shinde, Shri Annasaheb (Kopargaon).
Shivananjappa, Shri M. K. (Mandya).
Shree Narayan Das, Shri (Dar-
bhanga).
Shrimali, Dr. K. L. (Bhilwara).
Shyam Kumari Devi, Shrimati (Rai-
pur).
Shyamshah, Shri Lal (Chanda)
Siddananjappa, Shri H, (Hassan).

Siddhanti, Shri Jagdev  Singh
(Jhajhar).

Siddiah, Shri S. M. (Chamaraja-
nagar).

Sidheswar Prasad, Shri (Nalanda).

Singh, Dr. Basant Narain (Hazari-
bagh).

Singh, Shri Ajit Pratap (Pratap-
garh),




(viii)

8—contd.
Singh, Shri Digvijaya Narain (Muzaf.
farpur).
Singh, Shri Jai Bahadur (Ghosi).
Singh, Shri Krishna Kanta (Maha-
rajganj).

Singh, Shri 5. T. (Inner Manipur).

Singh, Shri Yuvraj Dutla  (Shaha-
bad).

Singha, Shri Govinda Kumar (Mid-
napore).

Singha, Shri Yagnya "Narain (Sun-

dergarh}).

Singhvi, Dr. L. M. (Jodhpur).
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LOK SABHA DEBATES

Yol XXV First day of the Seventh Session of the Thirg Lok Sabha No, 1

I

LOK SABHA

Monday, February 10, 1964/Magha 21,
1885 (Saka).

The Lok Sabha met at fifteen minutes
past Twelve of the Clock.

[Mr. Seeager in the Chair]
MEMBERS SWORN

Mr. Speaker: Secretary may call
out the names of the Members who
have come to make and subscribe the
oath or affirmation under the Con-
stitution and then the Minister of
Parliamentary Affairs may introduce
the Members to the House.

Secretary: Shri Y. B. Chavan.

The Minister of  Parliamentary
Affairs (Shri Satya Narayan Sinha):
Sir, T have great pleasure in intro-
ducing to you and through you to
the House Shri Y. B. Chavan who
has been returned to Lok Sabha
from Nasik constituency of Maha-
rashtra in the vacancy caused by the
death of Shri Govind Hari Deshpande,

Shri Y. B, Chavan (Nasik),

Secretary: Shri P. C. Barman.
Shri Satya Narayan Sinha: Sir, I
have great pleasure in introducing
to you and through you to the
House Shri P. C. Barman who has
been returned to Lok Sabha from
Cooch Behar constituency of West
Bengal in the vacancy caused by the
death of Shri Debendra Nath Karjee.

Shri P. C, Barman (Cooch Behar).-

2

Secretary:; Shri N. C. Chatterjee.

Shri Satya Narayan Sinha: Sir, I
have great pleasure in introducing
to you and through you to the House
Shri N. C. Chatterjee who has been
returned to Lok - Sabha from
Burdwan constituency of West
Bengal in the vacancy caused by the
election of Shri G. Basu having beem
declared void.

Shri N. C, Chatterjee (Burdwan).

12-17 hrs.

INTRODUCTION OF MINISTER

The  Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
Sir, I present to you and through you
to this hon. House, Shri D. Sanji-
vayya who was sworn in by the
President as a Minister on the 24th

January, 1964. He has assumed the
office of Minister of Labour and
Employment with effect from that

date.

12-18 hra.

OBITUARY REFERENCE

Mr. Speaker: I have to inform the
House of the sad demise of two of
our friends, namely, Rajkumari
Amrit Kaur and Thakur Raghuraj
Singh. .



3 Papers laid
on the Table

-

[Mr, Speaker]

Rajkumari Amrit Kaur was a
Member of the Constituent Assembly
of India, the Provisional Parliament
and the First Lok Sabha during the
years 1946 to 1957. She was also
Minister of Health during the years
1947 to 1957. She passed away at
New Delhi on the 6th February, 1964
at the age of 75.

Thakur Raghuraj Singh was a
Member of the Constituent Assembly
of India during the years 1947 to
1948. He passed away at Raipur on
the 5th February, 1964.

We deeply mourn the loss of these
friends and I am sure the House will
join me in conveying our condolences
to the bereaved families.

The House may stand in silence
for a short while to express its
S0ITOW. £ .

The Members then stood in silence
for a short while.

1220 hrs.
PAPERS LAID ON THE TABLE

RePORT OF THE RAILWAY ACCIDENTS
COMMITTEE

The Minister of Railways (Shri
Dasappa): Sir, I beg to lay on the
Table a copy each of the following
papers:—

(i) Report of the Railway Acci-
dents Committee 1962 (Part
)

(ii) Summary of Observations
and Recommendations con-
tained in Part II of the
Report of the Railway Acci-
dents Committee 1962 and
Railway Board's comments
thereon.

[Placed in Library, See No. LT-
2230/64].

FEBRUARY 10, 1964

Address by the
Vice-President discharg-
ing the functions of the

President

NOTIFICATIONS REGARDING EMPLOYEES™
ProvipENT FUNDg ScHEME, 1963

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): Sir, I beg to lay on the
Table:—

(i) a copy each of the following
Notifications under sub-sec-
tion (2) of section 7 of the

Employees’ Provident Funds
Act, 1952:—
(a) The Employees’ Provident

Funds (Twenty-first
Amendment) Scheme, 1963,
published in Notification
No. G.S.R. 1845 dated the
28th November, 1963.

(b) The Employees’ Provident
Funds (Twentieth Amend-

ment) Scheme, 1963, pub-
lished in Notification No.
G.S.R. 1873 dated the Tth

December, 1963.

[Placed in Library See No. LT-
2231/64].

(ii) S. O. 3324 dated the 28th
November, 1963 issued under

the Employees' Provident
Funds (Amendment) Act,
1963.

[Placed in Library, See No. LT-
2232/64].

1221 hrs.

ADDRESS BY THE VICE-PRESI-
DENT, DISCHARGING THE FUNC-
TIONS OF THE PRESIDENT

Secretary: Sir, I lay on the Table
a copy of the Address by the Vice-
President, discharging the functionz
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Address
Vice-President: Members of Parlia-
ment, T am happy to welcome you
once again to your labours in a new

session of Parliament.

2. In the year whith has just
ended, the Government and the
people of India have had to face
problems which were vast in magni-
tude and complex in character. 1In
spite of difficulties and distractions,
we have continued to move forward
towards our objective of a democratic
and socialist order at home and for
peace and co-operation in interna-
tional affairs.

3. The mid-term appraisal of our
Third Five-Year Plan undertaken by
the Planning Commission has reveal-
ed that the ground to be covered in
the remaining two years is consider-
able and an all-out effort would be
required to realise our expectations.

4. While attention in the re-ap-
praisal h-- ~:cessarily been focussed
on the sectors where we seem to be
lagginz behind the targets which had
been set, it iz impori=at not to over-
look or minimise the progress that
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has been made and the achievements

The upward
production has

which are in sight.
trend in industrial
been maintained. The general level
of industrial output in 1963-G4 is
expected to be 7 to 8 per cent higher
than in the previous year. Basic
industries, like coal and steel, have
made further progress and production
in the steel plants is running at near
capacity.  While, power shortages
have been felt in certain parts of the
country, the total availability of
power has improved and the trans-
port position is easier. There has
been an improvement in export earn-
ings and with continuing external
assistance from friendly countries,
our foreign exchange reserves and
the country's balance of payments
position have not been under the
same kind of pressure as in the pre-
vious year.

5. Public sector undertakings have
made significant progress. The first
Indian-manufactured A. C. electric
locomotive rolled out of the Chitta-
ranjan Locomotive Works on Novem-
ber 16, 1963. The Heavy Electrical
Plant at Bhopal has increased its out-
put. The National Mineral Develop-
ment  Corporation has practically
completed the development of Kiri-
buru iron ore mines. The Oil and
Natural Gas Commission has estab-
lished the existence of substantial
reserves of oil and gaz in Gujarat.
The Atomic Energy Establishment at
Trombay has begun exporting radio
isotopes.

6. A number of new projects are
in various stages of implementation
and will add fresh strength to our
economy in the years ahead. The
expansion schemes of the three public
sector steel plants are well under
way. Work on the Alloy and Tool
Stee] Plant at Durgapur is in progress.
Action has been initiated for the
setting up of the steel plant at
Bokaro. Agreements have been sign-
ed with the United States of America
and with Canada for the setting up
of atomic power stations at Tarapore
and Rana Partap Sagar in Rajasthan
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respectively. With the other plants
under construction for which the
necessary  external assistance has
already been secured, we shall not be
far short of our Third Plan target
and advance action on additional
power plants to take care of our
needs in the early years of the Fourth

Plan has been initiated.

7. Despite these satisfactory trends,
the overall rate of economic growth
has lagged behind the Plan target.
This is mainly due to the shortage in
agricultural production which in 1962-
63 showed a fall of 3'3%. There have
been successive bad agricultural sea-
sons in the course of the Third Five-
Year Plan. A steady increase in
agricultural production is the most
important task before us today.

- - -

8. There has been a steady expan-
sion in the overall agricultural effort
during the first two years of the
Third Plan. About six million acres
of additional area have been brought
under irrigation, Efforts are being
made to extend irrigation facilities
to over 5:5 million acres during the
current year. Additiona] allocations
of Rs. 19-15 crores have been made to
the States for stepping up minor irri-
gation, soil conservation end agricul-
tural production.

9. Shortfalls in the production of
foodgrains have had a disturbing
effect on price levels. Through
larger releases of foodgrains from
Government stocks, the setting up of
additional fair-price shops wherever
feasible and appropriate regulation of
movements, and through credit
policies, every effort has been made
to prevent prices of foodgrains from
shooting up. Control over the ex-
factory price and distribution of sugar
was reimposed in April, 1963.

10. In the long run, however, the
stahility of prices, whether of agri-
cultural or industrial products, can
only be achieved through higher pro-
duction to match the rising level of
consumption. I have referred to some
of the measures which we have taken
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to strengthen the agricultural sector
and increase agricultural production.
These and other measures together
with the policy of price support for
major agricultural crops, should raise
the levels of production and pro-
ductivity in agriculture.

11. To accelerate the pace of deve-
lopment in industry, various admi-
nistrative changes have been intro-
duced, procedures are being simpli-
fled and certain controls have been
relaxed. Finance, both for agricul-
ture and industry, particularly the
co-operative sector and small-scale in-
dustries, is being made available on
an inereasing scale.

12. To improve the tone of admi-
nistration and 4o «eal effectively and
promptly with complaints of corrup-
tion or lack of integrity, it has been
decided to set up a Central Vigilance
Commission which will have a status
in its own sphere broadly correspond-
ing to that of the Union Public Service
Commission. Its annual reports will
be placed before both Houses of
Parliament.

13. Lepgislative Assemblies with
Couneils of Ministers were constitut-
ed in July, 1963, in the Union Ter-
ritories of Himachal Pradesh, Mani-
pur. TPripura and Pondieherry and a
similar set up was established in the
territories of Goa, Daman and Diu

in Decemvber last. The State of Naga--

land was formed on December 1, 1863,
and elections to the Legislative As-
sembly were held in January, 1964.

14. The Chinese threat has continu-
ed throughout the year, though there
has been no actual fighting along our
borders. China still maintains its
intransigent attitude on the Colombo
proposals and Chinese military build-
up along our borders has increased.

15. Dedicated as we are to peace
and to the policy of peaceful settle-
ment of all international disputes, we
cannot afford to neglect our defences.
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During the course of the year, many
steps were taken to improve and
expand our Army and Air Force. The
response to our demand for recruits
to the Armed Forces has been satis-
factory in all branches, but we are
facing a dearth of qualified personnel
for our Technical Services. The con-
ditions of service of armed personnel
have been improved in many ways.
The more important measures include
revision in the rates of pension of
Commissioned Officers, liberalisation
of pensionary benefits to widows and
other dependents of deceased person-
ne] below officer rank and ad hoc in-
creases in small pensions.

16. In the matter of equipping our
Forces, appreciable assistance has
already been received from the Gov-
ernments of the United States, the
United Kingdom and a number of
Commonwealth countries and further
assistance is on its way. The Gov-
ernment of the US.SR. have supplied
us with a number of transport aircraft
and other equipment and are assist-
ing us in establishing a supersonic
aircraft factory in the country. We
are grateful to all these countries for
the help they have extended to us.

17. To keen our Defence  Forces
well-equipped, we are anxious to rely
on domestic production to the maxi-
mum possible extent. We are trving
to secure a strengthening of our pro-
duction base for strategic industries
by getting the necessary plant and
machinery under the external assis-
tance oprovided for our Defence.
Production in the Ordnance Factories
in 1963-64 is expected to exceed Rs. 100
crores as compared with Rs. 63 crores
in 1962-63 and Rs. 41'45 crores in
1961-62.

18. In accordance with our declar-
ed policy, we have continued to seek
friendlv and co-operative relations
with all countries in the world and
we have been adhering to the policy
of non-alignment and peaceful co-
existence, which is receiving grow-
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ing support and appreciation at a
number of international gatherings
and from the countries of West Asia
and North Africa.

19. Our President had the privilege
and pleasure of visiting the TUnited
States of America, the United King-
dom, Nepal, Afghanistan and Iran, and
of receiving the warm and generous
welcome of their Governments and
peoples. With a view to further pro-
moting goodwill and friendship, I
visited Ethiopia, Sudan and the United
Arab Republic. In addition a num-
ber of our Ministers and other high
personalities visited various countries
of the world, with the same end in
view,

20. Our Government had the pri-
vilege of welcoming in this country
as our honoured guests during the
year: His Majesty the King of Laos;
Their Majesties the King and the
Queen of Nepal; His Majesty the
King of Jordan; the Vice-President of
the Republic of Cyprus; the Presi-
dent of the Executive Council of the
United Arab Republic; the Prime
Minister of the Somali Republic; the
Premier of the Northern Region of
the Federal Republic of Nigeria; the
Premier of New South Wales; the
U.S. Secretary of State; Earl Mount-
batten of Burma; HR.H. Crown
Princess Margrethe of Denmark; and
the Soviet cosmonaut  Valentina
Tereshkova Nikilaeva and her two
colleagues.

21, We were shocked and grieved
to learn of the assassination of Presi-
dent Kennedy. In his death, India
lost a genuine friend and, the world,
a great champion of peace and amity.
We welcome the declaration made
by President Johnson that he would
continue the policies of the late Presi-
dent Kennedy in the great and diffi-
cult task of reducing tensions and
maintaining world peace, as well as
contributing to the economic develop-
ment of the less-developed countries
of the world.
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22, One of the most encouraging
developments in international affairs
has been the acceptance by the Unit-
ed States and the Soviet Union of
the principle, subsequently adopted by
the United Nations of banning nu-
clear weapons from outer space. This
and the Test Ban Agreement are
significant first steps on the road 1o
disarmament and genuine peace,
which can be achieved only in a
climate of mutual confidence and
co-operative co-existence. We broad-
ly agree with the principle underly-
ing the proposal for an international
agreement renouncing the use of
force in settling territorial or border
disputes made by Chairman Khrush-
chev, and hope that the principal
Powers concerned will be able, in a
spirit of mutual confidence, to work
out a  satisfactory and acceptable
agreement oh this important sugges-
tion.

23. Our relations with Nepal are
most cordial and friendly and there
is full understanding and sympathy in
each country for the problems and
aspirations of the other. We are con-
tinuing to extend assistance for Bhu-

tan’s economic and social develop-
ment.
24, Members of Parliamenf are

aware of the tragic loss that both
India and Sikkim have sustained by
the death of the late Maharaja of
Sikkim. His son, His Highness Palden
Thondup Namgyal, acceded to  the
“Gaddi” in December 1963.

25, We are happy that Kuwait has
now secured her rightful place  in
the United Nations. We rejoice in
the independence of Kenya and Ugan-
da and the early advent of freedom
and independence to other territories
in Africa. We look forward to deve-
loping closer relations with all these
countries and to co-operating with
them in tackling the many tasks of
development which freedom brings in

its wake,
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26. We extend our full sympathy and
support to the African people who
are still under Portuguese coloniai
rule in their struggle for freedom and
independence and in the efforts being
made by all people of Alrica and
other countries of the world to put
an end to the policies of apartheid and
racial discrimination practised by the
Government of South Africa

27. As regards our relations with
Pakistan, 1 regret to say that there
has been no desire on the part of
Pakistan to reach any settlement. The
Minister-level discussions on “Kash-
mir and other related matters” that
began in December, 1962, broke up
after five rounds of talks on May 16,
1963, on an acrimonious note, Hopes
for the success of these talks were,
in fact, shattereq by Pakistan con-
cluding a border agreement with
China ceding to China a large area
of Kashmir which was under Pakis-
tan's military occupation. In spite
of this and other acts of collusion
with China against India, our Gov-
ernment patiently pursued the nego-
tiations, but the five rounds of talks
clearly showed that Pakistan has no
intention to reach a settlement on a
rationa]l and realistic basis and that
its sole object in entering into these
bilateral discussions was to gain pro-
paganda advantage against India,

28. Despite these unfortunate deve-
lopments, India continued to seek
avenues for peaceful solution of Indo-
Pakistan problems and to ignore, as
far as was possible, the “Hate India™
campaign that had been mounted :n
Pakistan. A renewed call was made
by our Prime Minister for a “No War
Declaration” between India and Pa-
kistan, and for simultaneous efforts to
solve Indo-Pakistan differences
through  peaceful methods. The
Prime Minister's appeal was disre-
garded and the year entded with Indo-
Pakistan relations in a far worse con-
dition than during 1962,

29, The heinous sacrilege committed

by some anti-social elements in Kash-
mir who stole the holy relic from
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the Hazratbal shrine in the last
week of December, 1963, caused
serious concern to all people in Kash-
mir as well as the rest of India.
The prompt action taken by our Gov-
ernment in assisting the local autho-
rities in Kashmir in th~ investigations
resulted in the recovery of the holv
relic which was a matter of great joy
and satisfaction to people all over
India. The Pakistan authorities, how-
ever, exploited this incident te fan
anti-Indian and communa! feelings in
Pakistan which led to serious distur-
bances and complete breakdown of
law and order in various areac of
East Pakistan including Dacca itself,
resulting in the loss of several hun-
dreds of lives of the minority com-
munity in East Pakistan and consi-
derable loss of property belonging to
the minority community. Thesa inci-
dents had repercussions in Calcutta
and certain areas of West Bengal and
Government took prompt and firm
action against the miscreants and
gave full protection to the life and
property of all citizens of India,
irrespective of their caste or creed.
Our President also made a preposal
for a joint appeal by the Presidents
of India and Pakistan w0 1estore peace
and harmony amongst the wvarious
communities living in the two coun-
tries and suggested certain practical
steps to follow up this appeal. Pakis-
tani response to these proposals has
so far been negative. The distur-
bances in East Pakistan have taken
a bheavy toll of the 1iives and pro-
perties of the members of the mino-
rity community in variovs areas of
East Pakistan. Asg a result, we arz
faced with a large influx of the mem-
bers of the minority community from
East Pakistan into India

30, Members of Parliament, T have
placed before you an account of nav
main achicvements and problems of
the past year. 1 have alsc given you
a brief picture of the tarks and bur-
dens that face us. Thev neel your
dedicated a‘tention under:tandngand
co-operation in increasing m.oasiac. it
will continue to be the endeavour of
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our Government, in ali pcesible ways,
to uphold the dignity and irdepen-

dence of our land and people, G

promote our unity and well-being and
to build a democratic ard socialist.c
soclety in which progress is  sousht
and attained by peacefu’ means and
by consent.

31. Fifty-eight Bills were passed
by Parliament during 1963, Nineteen
Bills are pending before you. Among
the Bills that wil] be placeq before
you for your consideration will be:—

(1) The Companies (Amend-
ment) Bill.

(2) The Indian Crop Insurance

(3) The Standards ¢i Weighls
and Measures (Amendment) Bill

(4) The Indian Railways (Second
Amendment) Bill.

(5) Bill to repeal the Bombay
Co-uperative Societies Act, 1925, as
applicable to the Union Territory
of Delhi and to extend the runjab
Co-operative Societies fict, 1961,
with certain modificatiors  to
Lelhi.

(6) The Foreign Exchange Re-
gulation (Amendment) 3ill,

(7) The  Constitution
teenth Amendment) Bil.,

(8) The Banaras Hindu Univer-
sity (Amendment) Bill

(9) The Aligarh Muslim U-
versity (Amendment) Rill,

(Eigh-

32. A statement of Estimated Re-
ceipts and Expenditure of the Cov-

Notes) Bill

ernment of India for the dnancal
year 1964-65 will be laid before you

23, Members of Parliament, I wish
you success in your labours. I
earnestly trust that wisdom and tole-
runce and a spirit of co-operative effort
will guide you, May your endeavours
bring increasing prosperity and ccn-
tentment to our people, stability and
security to our Motherland and
assist in  promoting peace and co-
vperation in the world.

LEGAL TENDER  (INSCRIBED

NOTES) BILL*
The Minister of Finance (Shri T. T.
KrishnamacBari): Sir, 1 beg to move
for leave to introduce a Bill to restrict
the  negotiability of currency and
other notes inscribed with messages
of a political character.

Mr. Speaker: The question is:
“That leave be granted to intro-

duce a Bill to restrict the negoti-
ability of currency and other notes

inscribed with messages of a
political character.”

The motion was adopted.

Shri T. T. Krishnamachari: Sir, I

introducet the Bill,
12.22 hrs,

The Lok Sabha then gdjourned till
Eleven of the Clock on Tuesday,
February 11, 1964/Magha 22, 1885
(Saka),

—_—

*Published in the Gazette of India Extraordinary, Part II, Section 2, dated 10-2-1964.
I tr oduced with the recommendatjon of the President,
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